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Adarsh Machhuara Awas Yojana

1*511 SHRIVIDYA SAGAR NISHAD: Will the Minister of AGRICULTURE
be pleased to state:

(a) the number of houses provided to States during the Tenth Five Year
Plan under the "Adarsh Machhuara Awas Yojana";

(b} the budget provision made during Tenth Five Year Plan under the -
said scheme, State-wise; F o

(c) whether State Governments provide their 50 per cent share with
ease and if not, the steps Central Government are taking for the same;
and

(d) the reasons for not providing 100 per cent grant by the Central
Government and the details of the steps being taken by the Central
Government for the same?

THE MINISTER OF WATER RESOURCES (SHRI PRIYARANJAN
DASMUNSHI) on behalf of THE MINISTER OF AGRICULTURE
(SHRI SHARAD PAWAR): (a) to (d) A Statement is laid on the Table of the
House.

Statement

(@) During the first three years (2002—2005) of the 10th Five Year
Plan, 29778 houses have been sanctioned to various States/
UTs for the benefit of fishers under the "Development of Model
Fishermen Villages" component of the Centrally-Sonsored
National Scheme of Welfare of Fishermen.

(b) The outlay approved for the National Scheme of Welfare of
Fishermen during the Tenth Five Year Plan (2002-—-2007) to
implement the following three components of the scheme is
Rs. 120 crore.

tOriginal notice of the question was recewved in Hindi,

28



[29 April, 2005] RAJYA SABHA

(i) Development of Model Fishermen Villages
(i) Group Accident insurance for Active Fishermen
(i) Saving-cum-Relief

The Central assistance is extended to the States/UTs on receipt of
proposals along with confirmation of availability of matching share and
progress in utilization of funds released under the scheme earlier. Thus,
funds are provided to the States/UTs for construction of fishermen's houses
on need basis and there is no state-wise allocation of funds under the
scheme as such.

(c) and (d) A fishery is a State subject and Central Government
supplements their efforts. The participation of state governments is
necessary to cater to the needs of fishermen. As per approved funding
pattern ot the scheme for the Tenth Plan, the Central and State
Governments share cost of construction of fishermen houses on 50:50
basis. However, in case of Union Territories, entire cost is borne by the
Central Government.
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Mr. CHAIRMAN: Question hour is over.

WRITTEN ANSWERS TO STARRED QUESTIONS
Fertilizer subsidy
1*502. SHRI RAVI SHANKAR PRASAD:
DR. MURLI MANOHAR JOSHI:

Will the Minister of CHEMICALS AND FERTILIZERS be pleased to
state:

(a) whetheritis a fact that Government are considering an alternative
calculation system for providing subsidy on fertilizers in the country;

(b) if so, the facts in this regard;
(c) the details of the system; and

1Original notice of the question was received in Hindi.
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